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Food Compaign” for the last ‘rabi’ sea-
son only, as this land was not required

immediately for planned development

under the Scheme for large scale acquisi--

tion, development and disposal of land in
‘Dethi. Only 754 acres of land were
actually  cultivated. This land is now
required for development in accordance
‘with the Master Plan for Delhi and cannot

be made available for further cultivation.

The licensee cultivators have not been
prevented from harvesting the standing
.crops.

12.09 hrs.
CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPOR-
TANCE
REPORTED SEIZURE OF DOCUMENT FROM
Mi170 NATIONAL FRONT COURIER

Shri S. M. Banerjee (Kanpur) :
I call the attention of the Minister of Home
Affairs to the following matter of urgent
public importance and I request that he
may make a statement thereon:

The reported secizure of document
from Mizo National Front cour-
ier on the Silchar Aijal Road
revealing collusion of the Mizo
rebels with a .foreign power.

The Deputy Minister in the Ministry
of Home Affairs (Shri Vidya Charan
"Shgkla) : Sir, on the 3rd August, 1966,
a courier of the Mizo National Front was
apprehended at mile 55.6 on Aijal-Silchar
JRoad. He was carrying some documents
addressed to various M.N..F. leaders.
There were letters written by the co-called
Commanding Officers of the 3oth Battalion
of the so-called Mizo National Army
to his Company Commanders. These do-
cuments do not relate to collusion between
Mizo hostiles and any foreign power. A
case has been registered at Kolosib Police
Station and is under investigation.

Shri S. M. Banarjee : Sir, 10 days
‘have passed since we had given the calling
attention notice. You should ask the Minis-
‘:zer to reply at least within 3 or 4 days.
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Mr. Speaker : I have earlier also re-
quested the Ministers that when a refer-
ence is made to them, they will kindly
send their replies within 2 days or 48 hours.
I agree that a calling attention notice loses
its importance if it is taken up after so long
a time.

Shri Hari Vishnu Kamath (Ho-
shangabad) : The same thing applies to
short notice, questions also.

Mr. Speaker : I would request the
Ministers to pay more attention to this
and send their replies within the stipulated
time.

Shri S. M. Banerjee : From the
statement of the Deputy Minister, it
appears that these letters were addressed
to the various MNF leaders and there was
no question of collusion with any foreign'
power. May [ know what were the contents
of their letters and whether it is a fact that
the letters were written to the various
leaders telling them how a new novement
or struggle should be started in the Mizo
Hills ?

Shri Vidya Charan Shukla : These
documents are at present inthe custody
of the security forces and they are study-
ing them and making investigations,

Shri S. M. Banerjee : On a point of
order, Sir.

Mr, Speaker : This should not be said.
If the answer is not complete, he might

. say so,

Shri S. M. Banerjee : Our calling
attention notice was given 190 days ago. Can
he not say what are the contents of the
letters ?

Mr. Speaker : Would it be advisable
to disclose the contents before they are
examined ?

Shri Hari Vishnu Kamath : Have
reports been received from Intelligence
or from other more intelligent sources
at honre and abroad that members of the

. Mizo National Front or rather the rebel

Mizos are being trained on East Pakistan

. 80il by Chinese technicians and Chinese
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[Shri Hari Vishnu Kamath]
military men ?  If so, what are the de-
tails of this information ? Has any pro-
test been lodged with Pakistan in pursu-
ance of the Tashkent Declaration ?

Shri Vidya Charan Shukla : We
have received reports that the Mizo rebels
are being trained on the soil of Pakistan
and some Chinese were seen in those train-
ing camps. We do not know whether the
Chinese have given training, but they have
visited the training camps. That is
our report. Protests have been lodged with
Pakistan about this matter.

Shri Hari Vishnu Kamath : Any reply
from Pakistan ?

Shri Vidya Charan Shukla : They
have denied it.

. Shri Surendranath Dwivedy
(Kendrapara) : May I know whether those
people. who were trained in East Pakistan
have come back to Mizo Hills and a further
batch has gone over to East Pakistan for
training ? N

Shri Vidya Charan Shukla : We
have been able to prevent a good many
so-called Mizo army men going over to
East Pakistan., But some may have gone.
‘This cannot be said definitely, We have
been able to succeed more and more in pre-
venting these people from going over
there to East Pakistan and coming back
from - East Pakjstan,

Shri Hem Barua (Gauhati) : About
a couple of years back, Mr, Laldenga,
the President of the MNF, was arrested
by our security forces when he crossed
into Indian territory from East Pukistan
with consignments of arms and ammunj
tion. Then Mr. Laldenga was released
on the plea of a letter that he wrote to the
Chief Minister of Assam assuring good be-
haviour in future. This is the main reason
for which there has been a rebellion in
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Mizo Hills. Whatever that might te, it is
fact that the Mizo rebels have gone over to
East Pakistan for arms and ammunitions and .

" for getting training in guerilla warfare in

camps jointly run by Pakistan and China.
On the other hand, President Ayub Kkan
has made a statement that Mjzo have gone
to East Pakistan, they have become a pro-
blem' for them and they as human teings
cannot shoot them down for humanitarian
reasons. In that context, may I know
whether our Government have triéd to ex-
plain to the Pakistan authorites, at least men
like President Ayub Khan, wko does not
want to shoot the Mizo rebels down om
humanitarian grounds, that it is they
who have harboured these Mizo retels
and trained them against India ard also
encouraged them against India ?

Shri Vidya Charan Shukla :
we have pointed out this.

Yes,

Shri Hem! Barua : If so, with what
result? Sir, they say they have [pointed
out this. On previous occasions they
have said that they have lodged [protest
notes. But our 'information is this, that
whenever a protest note is lodged by us
with . Pakistan, the Pakistan authorites
simply consign it to the ,dust-bin or waste
paper-basket.  Thercfore, 1 just want to
know, since the Minister has said that we
have lodged a protest with them and we have
brought this to their notice, the reaction of
Pakistan. Is it the same reaction as Pre-
sident Ayub Khan has given out on the

Pakistan Independence Day or before
that ?
Shri Vidya Charan Shukla : They
have not accepted this charge.
St gER WY wFAW . WART

ey o 7 oFw TR & IO § wwar § i
& firey sfereror &3 & fog mfssm
SR & g S A AT H O q@
T A g ¥ N ae g &

.
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awr gfwer 7 F fag zwfeai &
a1 &1 F g I =g g fFoww
I gfaereT A5 qF A E, F4T FFR
I ARG TR AFA HF avA gL 7
afe 7, @ 37 & 7 @ § 7 Fan
FTER A T a1 FT q=<47 At g 5
e @rr afwerer & fag or 98 § A
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TEEAT 9HS T §, AW I A
T ®ET G R & oag s
TR EfF I AR FAT FT qT
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am & 99 F famrs sa aw Ay A
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wmar g 5 feax v wiwmor st
W & fag o1 9% § AR fFaw qw
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ot faq oz g W g
T

Shri D.C. Sharma (Gurdaspur) :

I think , Sir, we are able to find out only

few persons who have received training

there and most of the persons who have

received training in Pakistan go undetected.
May I know if the Government has evolved

Re. Question of 5494
Privilege against

Bihar C.M.
any machinery to keep a track of those
persons who come back from Pakistan
after receiving training there an find out
in what activities they are engaged in
during their stay ?

Shri Vidya Charan Shukla : We
have increased the number of check post
all along this border between Mizo Distric
and Pakistan. And, as I said carlier, we
are succeeding more and more in checking
up this kind of infiltration across our
border.

Shri D. C. Sharma : The hon. De-
puty Minister says that we are succeeding
more and moge, May I know what is the
percentage of success now -as compared to
the percentage of success which was there
two months ago or three months ago ?
It is useless to say that wc are ‘“‘succeeding
more and more”’. What is the perecentage ?

Shri Vidya Charan Shukla : The
percentage will have to be worked out.

12°19 hrs.

RE : QUESTION OF PRIVILEGE
AGAINST CHIEF MINISTER OF
BIHAR-—conid. .

Mr. Speaker : Yesterday, I had told
the House that I would consider the notice
given by Shri Tridib Kumar Chaudhuri
and Shri Madhu Limaye about the breach
of privilege against the Government Of
Bihar, I had said that so far as consent
to be given was concerned, I will only take

up whatever has been said by the hon. Mem-

bers assuming to be true all that they had said |
and then I will consider whether consent
should be given . I am giving that con-
cent bt to a limited extent pecause 8o far
as the order of externment is concerned, that
is in pursuance of the law and, therefore,
we cannot interfere with that ; that is
there. The only point for me to consider
is that in that order time of an hour and
a half had been given and during that





